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SECTION OF THE COMPANIES ACT: 9 of IBC, 2016

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

Present:  Mr. Amit Prabhta Deshpande, Advocate for the petitioner

ORDER

Notice to the Corporate Debtor vide all modes including through the
process of the Bench returnable on 2nd May, 2019. Service be also effected on

the Corporate Debtor through its Directors, Affidavit of service be filed.
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